13 JYAISTHA 22. 1918 (Sakxa) 14

not know for what reason, though 118 workers have
died so far, it is pending since 1987 Already ten
years are over. Either you abolish B!F R a1 enable
them to revive the sick industries

[Translation]

SHR! MOHAMMAD MAQBOOL DAR (Anantnag)
Mr Speaker, Sit, | have not given notice but | would
like to raise an important issie . (/nterruptions|

MR SPEAKER - | will call those Members titst,
who have given notices

finterruplions|

SHRI MOHAMMAD MAQBOOL AR It is 3
message trom the peaople of Kashmir valiay tor the
Members and the Government /nterruptions) There
people are bemng sandwiched from ail the sioes

MR SPEAKER ' No. this i1s not the way Prior
notice is required for 1t first of alt the Members, who
have given notices should be given chanre and you
will be called later on it time is there

SHRIMATI SUMITAA MAHAJAN (indocre; M1
Speaker, Sir, | am very sorry to say thal we raise the
issue of honour and dignity of women here time and
again. Bul_since the inception af Congress
Government in Madhya Pradesh the number of
incidents of atrocities committed against women
specially tribal women has risen and surpassed all
the limits. These Incidents started trom the home
town of the Chiet Minister and spread all over the
state whether 11 is Bhind district or Raigarh district
Here women were paraded nude and there after
atrocities waere committed on Banul tnpal women, A
women sarpanch was 'nsultec and -ow recently
poiice has committed atrocies on 2 qiti and her
sister-in-law of Manjhi community 1in 3a:sen district
whn were 19 and 21 yeats nid Memoers of their
tamily were beaten by the tutt-end ¢t *~2 gun so that
they sould not make any complaint against it Their
packs were broken and no medical freatment was
given to them for two days The state Government
nave not 1aken any action on it and ulimately cur
former Chiet Minister had to sit on dharna for one
gay in ghopai against it

Today. the situation in Madhya Pradesh 1s such
that when atrocity is perpetrated, then no action 13
taken against it. Although we do not expect anything
from those who talk of having regaid for women
because they themselves have pul forth many
examples. Yot | would like to say that immed:ate
action should be taken with a viaw to prevent the
atrocities being perpetrated on women in Madhya
Pradesh and the ‘matter should be taken up with the
Government of Madhya Pradesh consulted at once.

[English]

MR. SPEAKER : No, please. | have called Shri
Satpal Mahpru]. Mr. Rasospi, | will aliow you later.

[Transfation]

SHR| SATPAI MAHARAL (Garhwai) Mi Speaker.
Sir, there is acute shortage of drinking water in
Dehradun Paur, Garhwal, Tehrnt Garhwal Almora
Narnital and Pitharagarh districts ot Uttarakhand and
this problem 1s making therr life very dithicult

i wan! to draw the atlention of the Government
towards this dnnking water problem and urge upon
you that immediate steps should be taken 'or
rasolving this crisis and making drinking wate!
avaable in the hilly areas These areas should be
declared as drought aflecied areas and financiai
assistance may be provided for the same

(interruptions) o

JUETICE GUMAN MAL LODHA (Paliy .= Mi
Speake: Sir yesterday, the Supreme Court has
dinected CBI. dismissing its special leave petitior
against the vardict ol High Court that the MPs of
Jhatkhand Mukti Morcha be piosecuted by
registaring the reqular FIR an the charge of having
been bribed by the Congress Party iinferruptions}

{English}

MR. SPEAKER ' Please aliow him Why are vou
interrupting Him?

{Interruptions

SHRI MANORANJAN BHAKTA (Andaman and
Nicobar Istands) . Mr. Speaker, Sir, it i1s a misuse of
Zeto Hour. A formal notice is required for raising this
matter. . (interruptions} . ’

JUSTICE GUMAN MAL LODHA : Sir, the Supreme
Court has rejecled the SLP and directed the CBI to
tile a new FIR against the former Prime Minister,
Shrn Narasimha Rao and seven others and
investigate the bribe case _(interruptions) We want
to know from the Prime Minister, what is the stage of
the case?.. (interruptions} The Piime Minister had
sald yeslerday that he would take the House into
confidence Now we want from the Prime Minister
as 10 what action has baen taken. whether any action
has been taken regarding the bribe used for effecting
the defection of the Jharkhand Mukhti Morcha
Members by Shri Narasimha Rao, Shri Shuklia. Shri
Dhawan and others . .(Interruptions) It is for the Prime
Minister to take the House inlo confidence

. {lnterruptions} -

MR. SPEAKER : Please. Lodhaji. | think, it s
encugh.
{Translation]

SHRI MUKHTAR ANIS (Sitapur) . Mr. Speaker
Sir, sevaral Members have discussed in the House
the electricity problem in the state ot Uttar Pradesh
t want to tell you that the electricity problem 15 of two
types. One has been created by the Electricity Board
and the other ons. the real problem.

" The Uttar Pradesh Electricity Board is deeply
steeped in corruption. The ofticers are supplying



18 JUNE 12, 1898 16

electricity 10 industrialists after taking money. The
poor farmers and consumers in cities are not getting
the electricity at all, The condition has come to such
a sorry pass thatl electricity is not available ‘even in
the big cities like Lucknow, Agra, Varanasi
...(Interruptions) This is the problem in Bareilly as
well. You come from Bareilly only. You are in BJP. |
want to say that in the entire U.P. the electricity
problem has become very acute. Besides, there is
no water supply... (Interruptions) You lisien to me, |
am new here, but have been a Member of Uttar
Pradesh Legislative Assembly for four times. | want
to tell you that there is a big problem of water as
well besides the problem of electricity in-the state ot
Uttar Pradesh. Today, tarmers are not geiting water
at all. The farmers are in trouble and today the
condition is that it is the time for planting paddy and
the problem of water and electricity is being taced in
the state.

Therefore, it is my humble submission to the
Prime Minister that in his speech, which he is going
to deliver today, he should put forth his views about
the problem of U.P. and help us in solving this
problem.

SHRi| S.P. JAISWAL (Varanasi) : There is a big
problem of electricity in Varanasi you have taiked
about. | want that the Government should pay its
attention to it keeping in view their opinions.

{English]

SHRI N.K. PREMCHANDRAN (Quilon) : Sir, |
would like to draw the atiention of the hon House 1o
an accident which took place at Quilon, Chinnakkada
cn 9.6.96.

On 9.6.96, at about 5.15 a.m., a huge LPG tanker
lorry hit an autotickshaw at Chinnakkada, Quilon,
Five persons including three women died when the
trucker lorry turned ove[p the autorickshaw. All the
five persons and the autorickshaw driver were lying
under the truck crying for help. Qut of the five, three
had life till 8B.15 a.m., but they couid not be saved
since there was no crane lacility,

They have approached the railway station and
the authorities. But the aurhorities did not give the
hydraulic jockey to lift the LPG tanker lorry from the
autorickshaw. All through these three hours, this poor
girl of 17 years and her mother were crying 1o the
whole world for rescuing them. Ail the rescue
authorities and the police were standing there but
the crane was not available. Later, the crane was
brought from Trivandrum which is about 75 kilometres
from Quilon. Immediately after taking out the body, it
was found they were no more So. my humble
submission te this House and alsec to the hon.
Mimster of Railways is that an enquiry be ordered
urgently. 1 also submit that it there is any stringent
provision regarfing aliotting crane in respect of these
human activities, that provision or that rule may be
scrapped.

Sir, that is my submission.

[Transiation]

SHRI GULAM RASOOL KAR (Baramula) : Mr.
Speaker, Sir, a news item has appeared on the front
page of the Hindustan Times to the affect that the
visit of Mrs. Benazir Bhutto has been cancelled
because holding of elections in Jammu and Kashmir
is being talked about...(interruptions)

[English]

MR. SPEAKER : We have not taken up Matters
under Ruie 377. It Is coming.

[Translation]

SHRI GULAM RASOOL KAR : | want to tell you
that Pakistan has got no right to interfere in our
internal affairs. Now Lok Sabha elections have been
held here and 43% polling has been recorded. This
has dashed aifl hopes of Pakistan and the
propaganda carried out by Pakistan has proved futile.
We want that the election to the State Assembly
should be held afler the Lok Sabha elections. But
this news gives impression that it is a table news
and somé member might have talked to any
bureaucrat and the news might have leaked out. The
enthusiasm with which people have exercised their
franchise gives the picture of ground reality. We had
gone thete to ask for votes after seven years, then
peoplée talked of democracy. The Supreme Court had
directed that it should be apprised of the election to
the state assembly within 15 days but instead of
State Assembly alections, alaction to the Lok Sabha
were held. Govarnor Shri K.V. Krishna Rao has written
to the Government of India and the Prime Minister
that militants should be driven out and if election is
not held within two months, Pakistan could play the
game of regrouping or any other game, as a result
of which disturbances might occur in the state again.
So, slectoral lists should be up dated and peace be
restored there. Take guns from the surrendered
militants so that people's confidence could be
restored that any Governmental gun cannot stop
potitical process in the state.

SHRI BHERU LAL MEENA (Salumber)
Rajasthan is faced with famine. The state is being
riied by BJP Government. Its minister used to say
that there is no such famine in Rajasthan, as we are
telling. But when | go to my constituency, | fifd that
peopte do not have drinking water there and it is not
available for the animais and people do not get food
grains at Fair Price Shops. It is very difficult to
describe how the poor are facing difficulties. Food
grain shouid be made available at the Fair Price
Shops as these are not available at these shops for
ihe last two months. When asked, they say that they
are not bsing supplied.

[English}

MR. SPEAKER : Piease conclude. You have to
only bring the problem to the notice of the
Government. You need not elaborate.



